
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

 

1 SAO/1/2007 NIKHIL RANJAN DUTTA and ORS
            Versus
SABITRI DEB

MR.S C KEYAL
MR.S K GHOSH
MR.S P CHOUDHURY

MR.A K PAUL
MR.D CHOUDHURY
MR.P SEN

2 SAO/3/2008 SRIMATI SWARNAMAYEE SONOWAL and
ANR.
            Versus
SRIMATI ANJANA DEVI and ANR.

MS.K BARUAH
MRS.S BORA

MR.P DAS
MS.A K CHOUDHURY
MR.U K DAS
MR.D CHOUDHURY

3 SAO/3/2011 GOBINDA BAISHYA and 3 ORS.
            Versus
MRS. JULEKHA BIBI and 5 ORS.

MR.B K BHAGAWATI MR.P RAJBANSHI
MR. P M DEKA

4 SAO/4/2011 AKRAM UDDIN BARBHUIYA and 4 ORS
            Versus
MUSST.MALLIKA BIBI

MR.P K DEKA
MR.I H LASKAR
MS.I KRISHNATRAIYA
MS.S ACHARYYA
MR. S ALAM
MS.R DEWAN

DR.B AHMED
MRH I CHOUDHURY
MR.N HAQUE
MR.S K DEORI
MRK UDDIN
MR.S R BARBHUIYA

5 SAO/1/2012
CAVT. NO. 32/2012

RATAN BORO,
            Versus
SMTI PROMILA DAS and ORS,

MR.M TALUKDAR
MR.P SHARMAH
MR.R DE
MR.M J BARUAH
MR.N SHARMA
MS.B RABHA
MR.R J SARMA

MR.SHEELADITYA
MS.B GOGOI
MR.G KALITA

6 SAO/3/2012 RIPON BHUYAN
            Versus
BIMAL PAYENG and ANR

MR.S P ROY
MR.A TALUKDAR
MR.R P N SINGH
MRA K RAI
MR.N N JHA
MR.K RAJBONGSHI

MR.S SAIKIA
MSP DEKA

7 SAO/4/2012 LENIN DAIMARI
            Versus
GOBIN DAIMARI and ORS

MR.R P SARMAH
MS.H TERANGPI

MR.M K SHARMA
MR.B K GHOSE

8 SAO/1/2014 LAKSHMI KANTA CHOUDHURY
            Versus
TILOTTOMA CHOWDURY and ANR.

MR.S S SHARMA
MR.R SHARMA
MRA SHARMA
MS.L SARMA

MR.S K SAHARIA
MR D C NATH
MR.M DAS

9 SAO/2/2016 ON THE DEATH OF BHOGI RAM MEDHI,
HIS LEGAL HEIRS
            Versus
ON THE DEATH OF BHARAT CHANDRA
DAS HIS LEGAL HEIRS

MR. SHEELADITYA MR.S N ADHYAPAK
MR.S SHARMA
MR. K DEVNATH
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010018642007
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010100802008
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010023412011
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010023422011
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010223462012
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010024662012
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010215542012
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010183982014
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010134072016
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      It is for information of all concerned that the following cases will be 
listed before the Civil Bench-I under the column' Top Of The List' in the
Daily Cause List dated 16-05-2024 i.e. Thursday and no adjournment
will be allowed in the below mentioned matters.
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10 SAO/10/2016 NURUL ISLAM SK and 2 ORS,
            Versus
ON THE DEATH OF ABDUL KHALEQUE
HIS LEGAL HEIRS ABDUS SUKUR ALI
AHMED and ORS,

MR G P BHOWMIK
MR. D NANDI
MR. D NANDI
MR.R HAZARIKA
MS.M KALITA
MS P SARMAH

MS.M DEV
MR.D F A AHMED
MR.J LASKAR
MR.A DEY
MR.A MOBARAQUE
MS.C MOZUMDAR

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/05/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. T GOSWAMI 18-04-2024 To 15-05-2024
2) MR B ACHARYYA 20-04-2024 To 15-06-2024
3) MR. S K SINHA 25-04-2024 To 22-05-2024
4) MR. M RAHMAN 30-04-2024 To 24-05-2024
5) MR B PATHAK 03-05-2024 To 25-05-2024
6) MR S DASGUPTA 06-05-2024 To 30-08-2024
7) MR D K DAS 20-05-2024 To 10-06-2024
8) MS. S SARMA 06-05-2024 To 16-05-2024
9) MR. G K GUPTA 08-05-2024 To 15-05-2024
10) MR. N ALAM 08-05-2024 To 17-05-2024
11) MS S DAS 08-05-2024 To 20-05-2024
12) MR H I CHOUDHURY 10-05-2024 To 14-05-2024
13) MR. A DHAR 13-05-2024 To 14-05-2024
14) MR. B BARMAN 13-05-2024 To 22-05-2024
15) MR. U K BORTHAKUR 11-05-2024 To 14-05-2024
16) MS. B M CHETRI 13-05-2024 To 20-05-2024
17) MR. B CHOWDHURY 14-05-2024 To 18-05-2024
18) MR B K SINGH 17-05-2024 To 21-05-2024
19) MR D C K HAZARIKA 14-05-2024 To 19-05-2024
20) MR. S B PRASAD 14-05-2024 To 17-05-2024
21) MR. P A AHMED 13-05-2024 To 25-05-2024
22) MR. R SHARMA 14-05-2024 To 27-05-2024
23) MR A W AMAN 15-05-2024 To 15-05-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010121532016



